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assessment of earnings of fordign ex-
me ag 3 wasult of G8F schemg of

Muzaffarpur-Patng' Ak Service

1382 SHRI HARI. XISHORE
JINGH: Will Minister of TOUR-
'SM AND CIVIL AVIATION be
slehsed to state;

(a) whether there is any proposal
; to rezstart  Myzaffarpuc-Batng  awr

service;

o Le
(b) if sq, whether it 15 to be ex-
tended upto Raxaul; and

(c) the time by which the service
18 ptoposed to be resumed?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJ
BAHADUR): (a) to (c). Indian Ailr-
hnes have no plana at present to re~
sume air gerviceg to Muzaffarpur or
lo exténd any of their services to
Raxaul, However, nine routes 1n-
cluding Calcutta-Gaya-Muzaffarpur-
Patna-Varanasi which are not being
operated by the Corporation at pre-
sent, have been offered to private
operators by the Director General of
Civil Awviation Apphcations received
are under examination

Purchasing of cotton by National Tex-
tiles Corporation

1383. SHRI NITIRAJ SINGH
CHAUDHARY: Will the Minister of
COMMERCE be pleased to state:

(a) whether the Naticnal Textile
Corporation has to pay commission to
agentg for purchasing cotton and other
materials on credit;

(b) it s0, amount of commission
and at what stage it is pad;

(¢) whether National Textiles Cor-
poration is cotton bales at
3300 ap against cagh sale price of 2600
or so; and
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(d) if so, the steps proposed to be
taken to remedy this?

THE DEPUTY MINISTER IN THE.
MINISTRY OF , COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Purchases of cotton are generally
made directly from Colton Corpora-
tion of India, Maharashtra Marketing
Co-operative Federation and Co-ope-
rative Societies or iraders Normal
terms of payment are cash against
delivery. Due to 1nadequacy of
working capital, some Subsidiaries
purchased cotton on credit by paymng
commassion to the commission agents.
In case of coal supplies, payment 1s
made to commission agents after the
receipt of coal in the mills whereas
payment 15 made by commission
agents in advance to the suppliers

(b) The information 1is being col-
lected.

(¢) and (d). Considermng the num-
ber of purchase transactions in res-
pect of cotton for all the nationalised
mills, actual position needs verifica-
tion. This 15 being done. Neverthe-
less, Cotton purchases have now been
centralised at the Subsidiary level
and directions have been issued by
the Holding Company to the Subsi-
diaries to purchase cotton from Pub-
lic Sector agencieg such as Cotton
Corporation of India, Maharashtra
Co-operative Marketing Federation
and at what stage it is paid;

Payment of income tax by Indians
serving abroad

1384, SHRI BIRENDER SINGH
RAO Will the Minister of FINANCE
be pleased to state:

(a) whether Indiang serving abroad'
have to pay income tax in India if
their stay in India is more than forty
days 1in a financial year; and

(b) whether Government propose-
to relax this period to attract meore
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foreign exchange earnings which
result from such visits?

THE MINISTER OF STATE IN
"CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) There is no such provision in the
Indian Income Tax Act, 1961 by
which Indians serving abroad have
to pay income tax in India if their
“stay in India is more than 40 days in
a Financial Year,

(by The Government are not consi-
dering any proposal for the amend-
ment of existing provisions contained
in the relevant sections of the Income
Tax Act, 1961.

Commission on prices, costs and tariffs

DHAMANKAR: Will
COMMERCE be

1385. SHRI
the Minister of
pleasad to state:

(a) whether in view of the changed
economic situation it is proposed to
wind up the statutory Tariff Commis-
sion;

(b) if so, whether Governm:nt pro-
pose to set up g commission oa prices,
costs and tariffs as was suggested by
the Administrative Reforms Commis-
sion; and

(c) if so, what will be the role of
this Commission in the rapidly chang-
ing situation in the industry?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b) No, Sir. The Administrative
Reforms Commission’s recommenda-
tions about replacing Tariff Commis-
sion by another Commission to be
known as Commission on Prices,
Costg and Tariff had been considered
‘earlier but was not found acceptable.

{(c) Does not arise,
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ITT 93T H gqaIq FF |

1386. =1 afixsr wmw @ #AT
izq wWtr  Ame fawAw @
g% aaT¥ FY FAO F 05 fa2e) qdeai
F AFT  FTA I AT T SAC
3w # fanusz afagrasas, aa@
fra, =fmaa. fasafag geaw @i
AISHT Fg =141 £1 9Tz F7F TH0a
FEFT fFarT g ? |

3727 WX AT fawraq dawa §
wew qd (s grw ww fu): dd
F1E gendr qgi F tewse zrer wgral
FY 72w FeE1 ¥ = § qifaq (a1 sm@r
21 &7 9 | qdeq ¥ fawra & fay
TNFTFT 09 STGATFT SEAAT 4l
odr qrawfos sgfagetgi av fase
Far g fwast fagiwr qgz%i % fag
frgr wars & Freafas ggar qwifa
TIIGT, IT qF SE=A A7 glawr qdzq
F HA ATATTIA SATITAT FT I574al
agr 7zt & far sdz+ grargrq & 9aR
F1 agar . feafas g faar srar g
fsq waza %F0 97 WD q27F A
FeLTE =TAE | @87 vdza qfagmt ar
frate 2tar aifgreeg & 7 1
3 wTlpe 21 ©ies faar a1 feaga
FEa g7y Jfq 1w T, FE@rEm,
wfmaa, faegTg moga agr g
T a7fq 15 #7957 F1% 96977 &
gl

Air service to Kargil

1387. SHRI SYED AHMED AGA:
Will the Minister ¢f TOURISM AND
CIVIL. AVIATION be pleaseq to
state: ‘

(a) whether Government are aware
that Kargil an important tehsil of
Ladakh, is not linked by air service
and

(b) whether Government propose to
provide air service to Kargil also be
sides Ladakh?





